
rHE GAuHArr HrGH cQURr +r GutryAHArr
(Th. H'gh Couf,? n*rO f,lugaland, Mizoram & Arunachal Pradesh)

Dated, Guwahati, ,n" d of November ,2023

NOTIFICATION

No.HC.XLV.35Ol2O2Ol 1gt1 I PM&P ### The Hon'ble Gauhati High Court has

been pleased to appoint sri Laldinpuia Tlau, Joint Registrar, Gauhati High coutt, Aizawl Bench'

Mizoram, to act as central Project coordinator (cPc) for the state of Mizoram, in addition to his

normal duties, until further orders'

BY Order,
sd/-

REGISTRAR GENERAL

Memo No. HC.XLV l35Ol2O2Ol
qu-A r.lt

pM&P dated the &S of November,2023'

Cooy to-

1 The secretary, Department of Justice, Ministry of Law & Justice, Government of India'

New Delhi, for information'

The Member (Pro]ect Management), e-committee, Supreme court of India, New Delhi'

for information'

3. The Registrar, Gauhati High court, Aizawl Bench, Mizoram, for information & necessary

action.

4. The Registrar (Vigilance) / Registrar (Administration) / Registrar (Judicial)' Gauhati High

Court, Guwahati, for information'

TheRegistrar-cum-PrincipalsecretarytoHon'blethechiefJustice'GauhatiHighcourt'
Guwahati, for his Lordship's information'

The loint Registrar (PM&P) {um- cPC, Gauhati High court, Guwahati' for information'

The State Informatics Officer, NIC, Mizoram State Centre, Old Secretariat' Annexure-Il'

Treasury Square, Venghlui, Aizawl, Mizoram, for information'

The Project Manager, Gauhati High court, Guwahati, for uploading the Notification in the

Gauhati High Couft website'
g. The senior systems officer, Gauhati High court, Guwahati, for information'

10. P.s. to Hon'ble Mr. lustice Michael Zothankhuma, Gauhati High cout' Guwahati' for his

LordshiP's information'

11. p.s. to Hon',ble Mr. lustice suman shyam, Gauhati High court, Guwahati' for his

LordshiP's information.

12. C.A. to the Registrar General, Gauhati High court, Guwahati,'for information'
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